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particularly in centres falling along the 
identified travel circuits, expansion of 
tourist attractions including flood lighting 
of monument , development of beach resorts, 
wild life sanctuaries and sports such as 
kiing, trekking etc., improvement and 

preservation of national heritage areas to 
Increase cultural tourism, and improvement 
in the quality and a\ailabilllY of surface 
tran port facilities. Some further efforts 
taken in thi direction are hosting of inter-
national conference and conventions, 
pr omotion of charIer traffic, c pansion of 
air transport facilities both in term of 
ervice and route and aggres ive promo-

tional effort abroad through effective 
publicity and exten ion of institutIOnal net 
work. 

(b) he volume of foreign touri [ traffIC 
t Jndla recorded an increase of 2.9% during 
19 3 a compared 10 [he total tourist arrival 
during 1982 . 

(C) Target · are not fi ed year-wi e. Tbe 
total tOUI' t arrivals during 198 wa 
1 04,976. 

(0) The main factors re ponsible for low 
gf wlh of t uri m in India were the reces-
sionary conditions in the tourist generating 
m rkets, p litical di:turbance in the neigh-
bouring countrie al~d change introduced 
in the la nding permit . 'i tem . 

(e) Continuous effoCls arc bemg made 
fClr ac clerating the pace of implernentat Ion 
of various programme. taken up dUflllg 
the Sixth Plan prClod . 

De\elopm nt of More Touri t Spots 
in Ori~ " 

2232. SHRI CHINTAMANl J NA ~ 
Will the Minisler of TOURISM AND 
('I I L A IATJON be plea. ed to slate: 

(a ) th name of the tourist attraction 
s pot · In rj~ H ~Iat : 

(h) whether there 1 any programme t 
d veiop more t urist pots in Ori sa during 
1 h !:>I th Plan peri d ; 

(c) the amount earmarked therefor; and 

(d) the progres in development made 
o far? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TOURISM AN DIlL 
AVIATION (SHRI K HURSHE D ALAM 
KHAN) : (a) The following Travel Circuits 
have been identified, in consultation with the 
State Government, for integrated develop-
ment of tourist facilities; 

1. Bhubaneswar-Puri-Konarak-Dhauli-
Ratnagiri-Lalitgiri · Udaygiri - Bhad-
rek-Chandipur- Kblching - Joshipur 
(Simlipal) and back. 

2. Bhubane war- hilka Lake-Gopal-
pur-on - ea-Tapta Pani - Koraput-
Bolangir-Jharsuguda·Angul - Tikar-
para-Talcher-Bhubaneswar. 

(b) There is no programme to develop 
more touri t spot in Oris a, other than 
tho e mentioned above, jointly by Center, 
State and private sectors in due course. 

(C) and (d) Does not ari e. 

(tanding ommittee for the Production 
of Agricultura I Products Export 

223. HRI AMARSINH RATHAWA 
SHRI NAVIN RAVANI : 
SHRI MADHAVRAO SCINDIA : 

Will the Mini ter of OMMERCE be pleased 
to tatc : 

(a) whether Government are considering 
to constit ute a tanding committe~ for the 
promotion of agricultural products export; 

(b) if so, the detai l thereof; 

( ) whether any faCility I being given to 
private ector in regard to export of agricul-
tural products; and 

(p) if so , the detail thereof? 

THE MINlSTER OF STAT IN THE 
MINISTRY OF COMMERCE AND IN 
THE DEPARTMENT OF SUPPLY (SHRI 
NIHAR RANJAN LASKAR) : (a) and (b) 
Government has decided to constitute a 
Standing ommittee comprising of scnior 
officials of Ministry of ommerce and 
the Mini try of Agriculture wHb a view to 
I oking into the policy ploblems and to 
en ure better coordination in regard to 
agricultural exports. 
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(c) and (d) Government has undertaken 
an exercise to evolve a package of measures 
which will be applicable both to private and 
public sector for boosting exports of 
agricultural and value-added agro- based 
products. 

Construction of New Building for Controller 
of Defence Account, Patna 

2234. SHRI RAMAVTAR SHASTRI 
Will the Minister of DE ENCE he plea ed 
to state: 

(a) whether it i' a fact that the cons 
truction of new bulding for Controller of 
Defence Accounts at Patna i DOL going to 
be completed within the prescribed period ; 

(b) whethre it is also a fact that office 
would not be sh ifted from old building to 
new building within 1984; and 

(C) If so , the action taken to expedite 
the construction of office nuilding ? 

THE MINlSTER OF STATE IN THE 
MINISTR Y OF DE ENCE (SHRI K.P. 
SINGH DEO) : (a) to (C) As per the sche-
dule, the building is expected to be 
completed by November. 19 5. 

Revi ed Pay cales of Group· • Employt'e 
of Defence Accounts Dep-artment 

2235. SHRI RAMAV r AR SHASTRI 
Will the Mini sler of DE ENCE he pleased 
to tate : 

(a) whether it IS 

Comptroller and Auditor 
has sanctioned revised 
Group 'C' employees in 
and Accounts Department 
1 March, 1984; 

a fact that the 
General of I ndld 
cale of pay for 
the Indian Audit 
with effect from 

(b) whether it is a fact that conditions 
or services of the Indian Audit and Accounts 
Department staff and Ddence Accounts 
Staff uDder Controller General of Defence 
Accounts New Delhi are similar; and 

(c) if so, the reason why the revised 
scales of pay have not been made applicable 
to the Group 'C' employ~es of the Defence 
Accounts Department '? 

THE MINISTER OF TAT IN 
THE MINISTRY OF DE ENCE (HR[ 
K.P. SINGH DEO) : (a) Orders have been 
IS ' ued for the restructu ring of the Indian 
Audit and Accounts Department into Audit 
and Account cadres with effect from 1st 
March , 1984 with separate scales of pay. 

(b) and ( ) Different terms and condi-
tion of service are appl icaple to the staff 
of the two Departments . 

hecking of (he Genuinenc s of the loth 
Produced in Textile .industry 

22 6. SHRI MANOHAR LAL SAINI 
Will the Minister of COMM _R E be 
pleased to state: 

(a) how many ' amples of the cloth 
manufactured in the textile indu try were 
lifted by the taff of the textile Commi-
sioner to ee the genuinene s of the cloth 
produced in the mills during the la t twelve 
month s; and 

(b) the detail of the laboratory analy is 
made in this regard ? 

THE MINISTER OF TAT IN TH 
MINISTRY 0 'OMMER 'E AND IN 
THE DEPARTMENT 0 S PPLY (SHRJ 
NIHAR RANJAN LASKAR) : (a) and (b) 
The information is being collcl:ted and wi ll 
be laia on the Table of the Hou ~e. 

riteria for the Grant of Distinguished 
enice Medal. and ommendations 

Certifir de to ervice and 
Civi lian Personne I 

2237. SHRI MANOHAR LAL SAINI: 
Will tbe Mini ter of DEFENC e pleased 
to state : 

(a) the details of the criteria/guidelines 
followed for the grant of distinguished 
service medals and commendation ccrti· 
ficates to service and civilian personnel ; 
and 

(b) whether Government propose to 
review the existing ystem en ' ure that dedi-
cated and deservi ng per "onnel are not 
deprived of the honour that is due to 
them? 




